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Hi,

TRAI has released consultation paper for auction of spectrum in all
spectrum bands. Apart from the spectrum auctioned in October 2016, it
is also seeking consultation for spectrum auction in 3300-3400MHz and
3400-3600MHz bands, which can potentially be used for 5G. Proposed
spectrum availability in 5G bands is massive (275MHz unpaired pan-
India spectrum). Following are the key issues discussed in the
consultation paper —

1. Timing of the spectrum auction: TRAI is inviting comments on
timing of spectrum auction in light of significant unsold spectrum in
Oct’16 auction, consolidation in the industry, high debt burden, hyper
competition etc.

2. Block size and rollout obligation for SG band

3. Reserve price: With some of the spectrum in regular bands and all
the spectrum in 700MHz band remaining unsold, TRAI is inviting
comments on whether there is any requirement of having fresh relook at
the valuation methodology. It is specifically inviting comments on how
reserve price for 5G bands and 700MHz spectrum set given using
technical efficiency factor has not helped.

We believe that telecom operators are unlikely to get into new spectrum
ecosystem as they are yet to monetize investments in the spectrum
acquired in 2010-16 and balance sheets are stretched. Telecom operators
may look at bolstering spectrum holding to increase capacity. More
information to follow.
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Annexure
Questions raised in the consultation paper:

1. In your opinion when should the next access spectrum auction be
held? (b) If the spectrum auction is held now, should the entire spectrum
be put to auction or should it be done in phased manner i.e. auction for
some of the bands be held now and for other bands later based on
development of eco system etc? Please give your response band wise and
justify it.

2. Do you agree that in the upcoming auction, block sizes and
minimum quantity for bidding in 700 MHz, 800 MHz, 900 MHz, 1800
MHz, 2100 MHz, 2300 MHz and 2500 MHz bands, be kept same as in the
last auction? If not, what should be the band-wise block sizes? Please
justify your response.

3. What should be optimal block sizes and minimum quantity for
bidding in (a) 3300-3400 MHz and (b) 3400-3600 MHz bands, keeping in
mind both the possibilities i.e. frequency arrangement could be FDD or
TDD? Please justify your response.

4. Do you think that the roll-out conditions for 700 MHz, 800 MHz,
900 MHz, 1800 MHz, 2100 MHz, 2300 MHz and 2500 MHz stipulated in
the last auctions held in October 2016 are appropriate? If no, what
changes should be made in the roll out obligations for these bands?

S. Should there be any rollout obligations in 3300-3400 MHz and
3400-3600 MHz bands? If yes, what should these be? Please justify your
response.

0. Is there a need to prescribe spectrum cap in bands 3300-3400 MHz
and 3400-3600 MHz? What spectrum cap provisions should be kept for
3300-3400 MHz and 3400-3600 MHz spectrum bands? Should these
bands be treated as same or separate bands for the purpose of calculation
of spectrum cap?

7. Whether the prices revealed of various spectrum bands in the
October 2016 auction can be taken as the value of spectrum in the
respective band for the forthcoming auction in the individual LSA? If yes,
would it be appropriate to index it for the time gap since the auction held
in October 2016. If indexation is to be done then at what rate?

8. If the answer to above question is negative then, whether as per the
practice adopted by TRAI in the previous valuation exercise, the valuation
for respective spectrum bands be estimated on the basis of various
valuation approaches/methodologies (Referred in Annexure 3.3) including
those bands (in a LSA) for which no bids were received or spectrum was
not offered for auction?

9. Whether the value of 700 MHz spectrum should be derived by
relating it to value of other bands by using technical efficiency factor? If
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yes, with which spectrum band this band be related and what efficiency
factor or formula should be wused? Please justify your views with
supporting documents.

10. Else, what valuation approach should be adopted for the valuation of
700 MHz spectrum band? Please support your valuation approach with
detailed methodology and related assumptions.

11. Whether the value of October 2016 auction determined prices be
used as one possible valuation for 2300 MHz spectrum for the current
valuation exercise? If yes, would it be appropriate to index it for the time
gap since the auction held in October 2016? Please justify your response
with supporting documents/report(s), if any.

12. Whether the value of the 2300 MHz spectrum should be derived by
relating it to the value of any other spectrum band by using technical
efficiency factor? If yes, which band and what rate of efficiency factor
should be used? If no, then which alternative method should be used for
its valuation? Please justify your response with rationale and supporting
documents.

13. Whether the valuation of the 2500 MHz spectrum should be equal to
value of similarly placed spectrum band? If no, then which alternative
method should be used for its valuation? Please justify your response
with rationale and supporting documents /report(s)/ detailed
methodology, if any.

14. Whether the valuation of the 3300-3400 MHz spectrum bands and
3400-3600 MHz spectrum bands should be derived from value of any
other spectrum band by using technical efficiency factor? If yes, what rate
of efficiency factor should be used? If no, then which alternative method
should be used for its valuation? Please justify your response with
rationale and supporting documents.

15. Is there any other valuation approach than discussed above or any
international auction experience/ approach that could be wused for
arriving at the valuation of spectrum for
700/800/900/1800/2100/2300/2500/3300-3400/3400-3600 MHz
bands? Please support your suggestions with detailed methodology and
related assumptions.

16. Whether value arrived at by using any single valuation approach for
particular spectrum band should be taken as the appropriate value of
that band? If yes, please suggest which single approach/method should
be used. Please justify your response.

17. In case your response to Q16 is negative, will it be appropriate to
take the average valuation (simple mean) of the valuations obtained
through the different approaches attempted for valuation of a particular
spectrum band, as adopted by the Authority since September 2013
recommendations? Please justify your response.
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18. Is it appropriate to recommend Reserve price as 80% of the value? If
not, then what should be the ratio adopted between the reserve price for
the auction and the valuation of the spectrum in different spectrum
bands and why?

19. Whether the realized / auction determined prices achieved in the
October 2016 auction for various spectrum bands can be taken as the
reserve price in respective spectrum bands for the forthcoming auction? If
yes, would it be appropriate to index it for the time gap since the auction
held in October 2016? If yes, then at which rate the indexation should be
done?

Source: http:/ /trai.gov.in/sites/default/files /Spectrum_CP_28082017.pdf




